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54

myself, my spouse and dependants*:

ﬁ;

E,V/N/ ‘9>/ KUMH'Q, son/daughterfwife of WC R/QWP}//)W /) A \IJW!

Datalle of moy

given}

{Assels In joint na

Yearﬁl iRy

2024-202S

llllll N ERAFI N

years, belonging to o.ff’/ceﬂf)@*déhf
service and presently working as R}HA}QV"DH'ONS/JBHA p ,/}7_“}9

give hareln below the detalls of the assets (Immovable, movable, bank balance, atc.) of

Dopendant-2

b2 Indlcating the extent of joint ownership will alsa have to be

Sn'
Ho,

“Beecription

Name(8]

s

Dependant-1

_Nams

Nams

(i

Cash

NIL

NIL

NIL

[Cne
NI

(i

Depasits In
Banks, Financial
Institutions And
Non-Banking

- Financial

Companies

)

Bonds,

Debenturas and ©
- Bhares In

companies

)

Cther financlal
iﬂs&i}tuuaﬂsr
NSS, Postal
Savings, LIC

Policies, etc

{v)

Mator Vehicles
(detalls of

)

‘"Jéweﬂgw (glve
- datkails of

weight and
waluay

(i)

“Other assets,

such as values
of claims /

NIt

NTL

NIl

NL

| interests

Note: Value of Bonds / shares / Debentures as per the latest market value in Stock
Exchange in respect of listed companies and as per books in the case of non listed

companles should be given.
* Dependant here means a person substantially dependent on the income of the

employee,
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Lo

Dt

also have to be Indicated]

[Note: Properties in joint ownership indicating the extent of joint ownership wil

8r.

Description Salf

“Dependant-1

[ Spouse
- Name

HEmals)

Depandant-2

Dependant-3 |
Ete, Nama

Hamea

Mo,
i

(1)

Agricultural Land

- Location(s)

= Survey number(s)

- Extent {Total
measuremeant)
-Current_market valug

NiL

NT L

(i

Mon-Agricultural Land
- Locatlon(s)

- Survey number(s)

- Extent (Total
meEssurement)
=Current market value |

Nip

NIL

(i)

Buildings (Cemmercial
and rasidential)
Location(s}

= Survey Jfdoor
number({s)

- Extent (Total
measuremeant)

- Current miarket
walug

NIL

NTL

()

Houses / Apartments, |
eke. 0
= Lacation(s)
« Survey fdoor
number{s) [ o
- Extent (Total \t
mieasurement)

= Current market
value

SR INTL

(v)

Others (such as
interest In property)

(2)

1 glve ﬁemsn below the details of my liabilities / overdues to public financial
institutions and government dues:-
[Note ; Please glve separate detalls for each item)

Ameurt autstanding as

Sr. | Deseription Hame & addross of Bank /
Moy, Finsmchal tnmmﬂnﬂi{‘} £ [ c1) PP TR
" - Bepartment ()
a) | (D Loans from Banks SHL S _ /6:00,002,/~
i} Loans from financlal o —
inaitutions 2024-25 EM -23316 /=
(i) Government Dues: \ .
{a) dues to departments l\[ s
dealing with governmaent
accammodation ,
(b} duee to departments \/ !
dealing with supply of ’ ! L
water _ - .
(€) dues to departments A
dealing with supply of \N/ 1.

eleckricity

§o1 T 5T 14




(d) dues to departrments N ) ]
dealing with telephones
(&) dues to departments \
dealing with government Ny
transport {including

{ gircraft and belicopters)

(f) Other dues, Ifany N

{h} (1) Income Tax including

surcharge [Also indicate \)'l H ,D,L(- UIYED
the assessment year upto B
which Income Tax Raturn
filed. Glve also Permanent
Account Number (PAN3]
(1) Wealth Tax [Also
Indicate the assessment
year upto which Weaith
Tax return filed, ]
(IiT} Sales Tax [Only in
¢ase of proprietary
| business]
(i) Property Tax

8

1

GPF/CPF/PRAN No. ‘ PISJBIA 439
Gender - ! 'if? [ (M/F}

Date of Birth ik 9 r § 0 l& |7 9 7 ) [DDMMIYYYY)
Class/Group g ___C- (A/B/C)
Cadre S G - =7 ¥

(Full Mame e.q. B.AS,-Blhar Aﬁminlstrﬁzive Bervice,
B.5.5.~ Blhar Secretarlat Service etc,)

Hame District P MEDITU BFN i

I hereby declare that the above details are true to the best of my
knowledge and belief,

...................

Name of Employee: ,@ﬂ?ﬁL
Flace: P/’)?Nﬁ Beﬁl.gnatlcm,ﬁ’:if.).g..e.’. W,?aﬂf\fdﬁw

oate: [7£02,202.5” owanment BIHAR NIAHAN SHEH
PATNA
Note: - Please =ign each page of the declaration. Asset dectaration form

must be in Ad size white paper with computer typed (single side)
in preseribed format,

IEZAZ @’?ﬂ.\



